IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

o H‘

Date

04.11.2024

(Se
BLAPL-
90718/ 104.11. NIRANJA at
2024 looa 8824/2 | "o Order Dtd. 2024-10-29 o
024
)
(Se
BLAPL-
90720/104.11.2 o004 /5 Iy . sABOO Order Dtd. 2024-10-29 at
2024 (024 No-
024
)
(Se
BLAPL-
90721/ |04.11. S.K.MOH at
2021 looa 7900/2 |25 -0 Order Dtd. 2024-10-29 e
024
)
(Se
BLAPL-
90722/ |04.11. A.MALLI at
5094 looa 10597/ | Order Dtd. 2024-10-29 -
2024
)
(Se
BLAPL-
90723/ (04.11. B.P.TUN at
S02a oz 10527/ | 2 Order Dtd. 2024-10-29 e
2024
)
(Se
BLAPL-
90725/ 104.11.2 5551 /5 |k . DAS Order Dtd. 2024-10-29 at
2024 (024 No-
024
)
(Se
BLAPL-
90726/ (04.11. S.N.MIS at
5021 looa 7520/2 " Order Dtd. 2024-10-29 e
024
)
ABLAPL (Se
90728/ (04.11.2 |- R.R.NAY at
2024|024 2011/2 AK Order Drd. 2024-10-29 No-
024 )
ABLAPL (Se
90729/ |04.11.2 |- P.K.MOH BAIL- |at
2024 024 11764/ ANTY Order Dtd. 2024-10-29 1 No-
2024 13)
90731/ 04.11. ABLAPL M.R.BAR BAIL- |(Se
2024 024 _ IK Order Dtd. 2024-10-29 1 at




11759/ No-
2024 15)
[ ABLAPL (se
1 |90732/1|04.11.2 |- B.BEHER BAIL- |at
1 12024 024 11787/ |a C. Order Dtd. 2024-10-29 1 No—
2024 13)
[ ABLAPL (se
1 [90734/(04.11.2 - M.N.MOH at
2 12024 024 11747/ ANTY c. Order Dtd. 2024-10-29 No-
2024 13)
[ ABLAPL (se
1 |90735/1|04.11.2 |- P.K.MIS at
3 12024 024 11760/ |HRA C. Order Dtd. 2024-10-29 No—
2024 13)
[ ABLAPL (se
1 [90736/(04.11.2 |- at
1 l2o2a . looa L1805, P-PRNDA [C. Order Dtd. 2024-10-29 oo
2024 13)
[ ABLAPL (se
1 [90737//04.11.2 |- G.C.JEN BAIL- |at
s |oooa oz 11800/ |a C. Order Dtd. 2024-10-29 5 e
2024 7
[ ABLAPL (se
1 [90738/(04.11.2 - A.K.NAY BATL- lat
¢ oz lona 11803/ |ax C. Order Dtd. 2024-10-29 5 .
2024 7)
[ ABLAPL (se
1 190739/(04.11.2 - BATL- \at
= 2o2a . looa L1815, |G-SRHOO [C. Order Dtd. 2024-10-29 . oo
2024 13)
[ ABLAPL (se
1 190741//04.11.2 |- M.R.SAH at
s |loza  loza 11817/ loo C. Order Dtd. 2024-10-29 -
2024 13)
[ ABLAPL (se
1 [90743/(04.11.2 |- M.K.PRA BATL- lat
9 2024 [024 11816/ |DHAN c Order Dtd. 2024-10-23 1, No-
2024 7
[ ABLAPL (se
COURT
2 190744/ 04.11.2 |- P.K.PAN at
5 ooza  loza 11805/ |1 C. ggb 2 lorder Dtd. 9999-12-31 -
2024 7
[ ABLAPL (se
COURT
2 190745/ 04.11.2 |- at
" boza” loaa 3679/ [P-K-DAS [C. ggb 2 lorder Dtd. 2024-10-29 oo
024 7
[ ABLAPL (se
COURT
2 190746/ 04.11.2 |- at
> 12024 024 6630/2 S.K.DAS |C. I(\)]gD 2 |Order Dtd. 2024-10-29 No-
024 7)
2 [90747/[04.11.2 [ABLAPL M.K.MAL [C.0. [COURT |order Dtd. 2024-10-29 [(se




“l

2024 [024 - LICK NO. 2 at
11781/ OLD No-
2024 7)
ABLAPL (Se
COURT
90749/ /04.11.2 |- BAIL- |at
2024 024 6078/2 NK ROUT ISED 2 |Order Dtd. 2024-10-29 5 No-
024 9)
00750/ Joa.11.2 [0 COURT -
5024 024 10936/ B.SWAIN IC\)TED 2 |Order Dtd. 9999-12-31 No-
2024 9)
00751/ foa.11.2 [0 COURT o
2024 024 11892/ NK ROUT ISED 2 |Order Dtd. 2024-10-30 No-
2024 9)
ABLAPL (Se
COURT
90752/ [04.11.2 |- BAIL- |at
5004 looa L1761, [P-C-DAS ggb 2 order Dtd. 9999-12-31 | -
2024 1)
ABLAPL (Se
COURT
90753/ 04.11.2 |- AK at
2024|024 11791/ |MISHRA gfb 2 |order Dtd. 2024-10-29 No-
2024 1)
ABLAPL (Se
COURT
90754/ 04.11.2 |- M.R.SAH at
5024 looa 11750/ oo ggb 2 lorder Dtd. 2024-10-29 -
2024 1)
ABLAPL (Se
COURT
90755/ 04.11.2 |- MD at
2024 024 11804/ [BISWAL gfb 2 |order Dtd. 2024-10-29 No-
2024 1)
ABLAPL (Se
COURT
90756/ (04.11.2 |- BP at
2024 024 11799/ |TANGA gfb 2 [oxder Dtd. 2024-10-25 No-
2024 1)
00757/ o112 [0 COURT -
2024 024 7063/2 DK JENA IggD 2 |Order Dtd. 2024-10-29 No—
024 1)
ABLAPL (Se
COURT
90758/ |04.11. - A.T.NAY BAIL- |at
2024|024 11786/ K ggb 2 [order Dtd. 2024-10-2% No-
2024 13)
ABLAPL (Se
COURT
90759/ 04.11.2 |- MR BAIL- jat
2024|024 6755/2 |SRHOO gfb Z [rder Dtd. 2024-10-25 No-
024 3)
ABLAPL (Se
COURT
90760/ [04.11.2 |- RK BATL- |at
2024|024 6867/2 BISOI no. 2 [order Drd. 2024710729 ) No-
024 2)




~

oo.1>|

ABLAPL (Se
COURT
90761/ 04.11.2 |- BAIL- |at
2024 o2 L1756, |D-SAMAL ggb 2 lorder Dtd. 2024-10-29 | e
2024 2)
90763/ 04.11 éBLAPL COURT ;ie
S02a oz 90342 [KK NATH ggb 2 lorder Dtd. 2024-10-29 -
024 2)
ABLAPL (Se
COURT
90764/ |04.11.2 |- BAIL- |at
2024 lona 1179, [B-SAHOO ggb 2 lorder Dtd. 2024-10-29 . e
2024 13)
ABLAPL (se
COURT
90765/ |04.11.2 |- MR BAIL- |at
2024 (024 6867/2 BARIK gfb 2 [order Dtd. 2024-10-23 No-
024 2)
Order Dtd. 2024-10-
ABLAPL (Se
90766/ (04.11.2 |- A.K.MOH COURT [foTudgenent brd. 2024 at
2024 024 11797/ |ANTY OLD 29,Petition, Appealmemo, A No-
2024 2)
nnexure,
90767/ 04.11 S COURT éie
2024 lona 6721/ [N SAHOO ggb 2 lorder Dtd. 2024-10-29 .
024 2)
ABLAPL (se
COURT
90768/ (04.11.2 |- BATL- |at
024 oz L1795, |S NAYAK ggb 2 lOorder Dtd. 2024-10-29 L e
2024 14)
90770/ 104.11 éBLAPL COURT ;ie
2024 looa L1774, B DAS ggb 2 lorder Dtd. 2024-10-29 -
2024 14)
ABLAPL (se
COURT
90771/ 04.11.2 |- PK at
2024 024 11402/ [MOHANTY ggb 2 |Order Dtd. 2024-10-29 No-
2024 14)
ABLAPL (Se
COURT
90772/ (04.11.2 |- BATIL- |at
2024 looa L17g4, P-BEURA ggb 2 lorder Dtd. 5000-01-01 L -
2024 5)
90774/ 04.11 éBLAPL COURT ;ie
024 oz 11355, PK JENA ggb 2 lorder Dtd. 2024-10-29 e
2024 5)
90775/ 04.11 S COURT gie
2024 024 74322 PC DAS ggb 2 |Order Dtd. 2024-10-29 No-
024 5)
90776/ |04.11.2 |CRLMC- |A. COURT (Se
2024 024 3593/2 |SAHOO No. p (Order Dtd. 2024-10-29 at




024 OLD No-
5)
ABLAPL (e
COURT
4 (90777/(04.11.2 |- at
s |osa' lona 7362/ |G SAHOO [C. ggb 2 |order Dtd. 2024-10-29 e
024 5)
ABLAPL (Se
COURT
5 [90779/(04.11.2 |- at
0 12024 024 8211/2 B DAS C. ISED 2 |Order Dtd. 2024-10-29 No-
024 5)
ABLAPL (Se
COURT
5 [90780/04.11.2 |- S.K.KAL at
1 2024 024 11778/ AMUDIN = ggb 2 |order Dtd. 2024-10-29 No-
2024 5)
ABLAPL (Se
COURT
5 90781/ (04.11.2 |- at
> o024 lona 7263/ PK JENA [C. ggb 2 |order Dtd. 2024-10-29 -
024 5)
(Se
WP (C) - COURT
5 190782/ (04.11.2 A. B. at
3 |oza  lo2a 25804/ | - °* . |C.0. |NO. 2 |order Dtd. 2024-10-28 e
2024 OLD
5)
ABLAPL (Se
COURT
5 90783/ (04.11.2 |- BATL- |at
2 lroza  lona L1760, [B-PANI [C. ggb 2 order Dtd. 2024-10-29 | .
2024 15)
(Se
CRLMC- COURT
5 190784/ (04.11.2 A. at
s |oo2a oz 3585/2|C. o0 [C.O. |[NO. 2 |order Dtd. 2024-10-29 e
024 OLD
15)
ABLAPL (Se
COURT
5 [90785/(04.11.2 |- S.K.BEH BATL- |at
6 2024 024 11780/ ERA €-0. [0. 2 [order Drd. 2024710723 |y No-
2024 15)
- TRP (C) (Se
COURT
5 190786/ (04.11.2 |- A. K. at
> oza . looa 189720 |pas C. Tg. Order Dtd. 2024-12-02 e
24 15)
ABLAPL (Se
COURT
5 190787/ (04.11.2 |- V. MOHAP BATL- |at
8 2024 024 11749/ lprra (€0 NO- [Order Dtd. 2024-10-25 No-
2024 18)
B (Se
WP (C) - COURT
5 190788//04.11.2 N. K. at
5 bosa  loa 24955/ |20 o C.0. NO. |order Dtd. 2024-10-29 e
2024 12
18)
ABLAPL (Se
COURT
6 190789/ (04.11.2 |- V. MOHAP BATL- |at
0 2024 |024 11748/ |aTRa (0O D+ [Order Dtd. 2024-10-28 1, No-
2024 18)
6 |90790//04.11.2 |ABLAPL |S.MAHAR |C.O. |COURT |Order Dtd. 2024-10-29 (Se




"l

~J

2024 024 - ANA NO. at
11753/ 12 No-
2024 18)
ABLAPL (Se
COURT
90791/ |04.11.2 |- R at
2024 024 11776/ [BISWAL Tg‘ Order Dtd. 2024-10-29 No-
2024 18)
WP (C) - COURT WRIT | o€
20797/108.11.2 |y 957, K R NO. |Order Dtd. 2025-01-21  |BRANC °©
2024 024 JENA No-
2021 22 H-3
13)
(Se
WP (C) - COURT WRIT
90798/104.11.2 |36841/ |7 NO. |order Dtd. 2024-10-29  |BRANC |2©
2024  |024 PARIDA No-
2022 22 H-1
3)
MISC. |(Se
MACA- COURT
90800/ |104.11. B B APPEA |at
vona loas 3236/2 A LIck gg. Order Dtd. 2023-01-11 |7 e
sEC. 1)
(Se
WP (C) - COURT WRIT
20802/104.11.2 |35 033, D I NO. |order Dtd. 2024-10-29  |BRANC °©
2024 024 SAHOO No-
2023 23 B2
(Se
WP (C) -
90803/ 04.11. T K COURT at
aona loaa 25806/ | oo T %] Jorder Drd. 2024-11-26 2
2024
7)
(Se
WP (C) -
90804/ [04.11. T K COURT at
cooa loaa 25806/ | 0 co ] |order prd. 2024-11-26 o
2024
7)
WRIT
BRANC | (Se
WP (C) - H at
90805/ [04.11. s cH COURT
8534/2 Order Dtd. 2024-11-26 (DIVI |No-
2024 024 oa /¢ |sunDara NO. 1 S e
BENCH |)
-3)
(Se
WP (C) - at
28226/ 83411' 23859/ |D SAMAL ESURE Order Dtd. 2024-10-30 No-
2024 : 117
)
(Se
WP (C) - at
90807/ |04.11. T K COURT
25315/ Order Dtd. 2024-11-21 No-
2024 024 2024 NAYAK NO. 1 117
)
90808/ 104.11.2 "E(O) =1y ¢ COURT giigc gie
Sooa loas §8§i4/ AR, coUR] order prd. 2024-10-30 |2 e
(DIVI |112




~

SION

BENCH
-2)
(Se
WP (C) - at
90809/ 04.11. T K COURT
25718/ Order Dtd. 2024-11-21 No-
2024 |024 Sona | [NAYRK NO. 1 0y
)
(Se
CIVIL
90810/ (04.11.2 |OTAPL- COURT at
200a  losa S /2000 K SAHOO NG, 1 (Order Dtd. 2024-10-30 REVIS |~
TON
4)
(Se
CIVIL
90811/ (04.11.2 |OTAPL- |G COURT at
2024 024 7/2020 PRADHAN No. 1 |Order Dtd. 2024-10-30 REVIS INo-
TON
4)
(Se
WP (C) -
90812/ (04.11. T.K.NAY COURT at
Sooa . loma 26392/ |~ NG ] [order Dtd. 2024-10-30 -
2024
4)
(Se
WP (C) - WRIT
90813/ 04.11. B.K. COURT at
Sooa oz 17540/ |0t NG, 1 (0rder Dtd. 2024-10-28 BRANC |2 -~
2018 H-3
28)
(Se
WP (C) - |TUSHAR
Josal 02112 126243/ [kanTa FoURT lorder ptd. 2024-10-30 o
2024 |NAYAK : ©
28)
(Se
BLAPL-
90815/ 04.11. COURT at
2004 lo2a 10636/ MK PANT no. ] [order Dtd. 2024-10-30 .
2024
28)
(Se
BLAPL-
90816/ 04.11. COURT at
2004 looa 10581/ |[KK NATH NG, ] (order Dtd. 2024-10-30 e
2024
28)
(Se
WP (C) -
90817/ 04.11. G D COURT at
2024 lo2a 26303/ |00 T Lok No. ] [order Dtd. 2024-10-30 .
2024
28)
(Se
WP (C) -
90818/ 04.11. T.K.NAY COURT at
Sooa oz 26414/ |, N 1 |order Dtd. 2024-10-30 e
2024
28)
(Se
BLAPL-
90819/ 04.11. COURT at
5024 024 5945/2 NK ROUT NG, 1 [Order Dtd. 2024-10-30 No-
024
28)
WP (C) - (se
90820/104.11.2 1) 106/ 'S . pas COURT |y rder Dtd. 2024-10-30 at
2024 |024 NO. 1
2024 No-




[ ] 28)
(Se
WP (C) -
8 [90821//04.11. J. COURT at
5 2024 024 26317/ LENKA C. NO. 1 Order Dtd. 2024-10-30 No—
2024
28)
[ (Se
WP (C) -
8 |90822/|04.11. COURT at
6 12024 024 26384/ |P.CHULT |C.O. | o~ |Order Dtd. 2024-10-30 No-
2024
28)
8 90823/ (0a.11.2 "E(C) ~lsaqyagt COURT iie
7 12024 024 26206/ T SAMAL C. NO. 1 Order Dtd. 2024-10-30 No—
2024
28)
[ (Se
WP (C) -
8 (90824/|04.11. T.K.NAY COURT at
s 2021  lo2a 26513/ |, - C.0. |yo p Order Dtd. 2024-10-30 No-
2024
28)
- (Se
CMP- WRIT
8 (90825/(04.11. R K COURT at
9 12024 024 248/20 BARIK C. NO. 1 Order Dtd. 2018-03-19 BRANC No-
18 H-6
24)
B (Se
WP (C) -
9 190826/ |04.11. COURT at
o 2021 lo2a 26687/ |B DAS C.0. |yo p Order Dtd. 2024-10-30 No-
2024
24)
B (Se
WP (C) -
9 190827/ /04.11. T.K.NAY COURT at
1 12024 024 26391/ AK C. NO. 1 Order Dtd. 2024-10-30 No-
2024
24)
B (Se
WP (C) - WRIT
9 190828/104.11.2 |,/ 07/ |s . pas c.o. SOURT |order Dtd. 2024-10-29 BrANC 2T
2 12024 024 NO. 1 No-
2023 H-1
2)
B (Se
WP (C) - WRIT
9 190829/ /04.11. P.K.MIS COURT at
3 o2a  lo2a 24607/ |1 C.0. |07 |order Dtd. 2024-10-29 BRANC ||~
2023 H-1
2)
B (Se
WP (C) - WRIT
9 190830/104.11.2 )5, 00/ 1p & pas |c.o. SOURT order Dtd. 2024-10-30  [BRANC 2F
4 2024 (024 NO. 1 No-
2022 H-4
37)
B (Se
WP (C) - WRIT
9 |90831//04.11. D.K.PAN COURT at
= |ona  lona 39844/ | 1 C.0. | o 1 Order Dtd. 2024-10-28 BRANC |~
2021 H-3
28)
N (Se
WP (C) - WRIT
9 |90833/|04.11. P.N.NAY COURT at
6 12024 024 39844/ AR C. NO. 1 Order Dtd. 2024-10-28 BRANC No-
2021 H-3
28)
9 [00834/[04.11.2 wp(C)-[H K COURT o WRIT |(Se
7 2024 024 22741/ parrick |©'0 no. 1 [OFder Dbtd. 2024-10-30 BRANC |at




2019 H-5 No-
21)
[ (Se
M/S.ABH FIRST
9 |90835/|04.11.2 |GUAP- COURT at
s 2024  llo2a 9/2023 ISHEK C. No. 1 Order Dtd. 2024-10-30 APPEA |~
DASH L
1)
[ (Se
WP (C) - WRIT
9 90837/04.11.2 U.K.CHH COURT at
5 12024  llo2a 33507/ OTRAY C. No. 1 Order Dtd. 2024-10-30 BRANC |~
2022 H-2
8)
[ (Se
1 FIRST
90838/ |04.11.2 |GUAP- COURT at
0 2024 |lo2a 5/2023 D NAYAK |C. No. 1 Order Dtd. 2024-10-30 APPEA |~
0 L
1)
[ (Se
1 WP (C) - WRIT
0 90839/104.11.2 1529/2 P.BEHER . COURT | ger Dtd. 2024-10-30 BrRANC 2T
2024 (024 A NO. 1 No-
1 017 H-5
20)
[ (Se
1 WP (C) -
90841/ /04.11.2 R K COURT at
0 2024 loza 26361/ DEHURY C* No. 1 Order Dtd. 2024-10-30 No-
2 2024
20)
[ (Se
1 WP (C) - WRIT
0 90842/104.11.2 11748/ K.PARID . COURT | ger Dtd. 2024-10-30 BrRANC 2T
2024  |024 A NO. 1 No-
3 2017 H-4
27)
[ (Se
1 WP (C) -
90843/ /04.11.2 M.K.RAT COURT at
0 2024 loza 26387/ i C. No. 1 Order Dtd. 2024-10-30 No-
4 2024
27)
[ (Se
1 WP (C) -
90844/ /04.11.2 H.X. COURT at
0 2024 |loza 26337/ MoHANTA |C No. 1 Order Dtd. 2024-10-30 No-
5 2024
27)
[ (Se
1 WP (C) - WRIT
o [20845/104.11.2 ) o0/ p.caunt |c.o. |COURT order Dtd. 2024-10-30  |BRANC |2F
2024 (024 NO. 1 No-
6 2015 H-7
18)
[ (Se
1 WP (C) -
90846/ /04.11.2 H K COURT at
0 2024 |lo2a 26604/ MoHANTA |C No. 1 Order Dtd. 2024-10-30 No-
7 2024
18)
[ (Se
1 WP (C) - WRIT
o [20847/104.11.2 11,57, |A-K.MIS |, o |COURT |\ 4\ Drd. 2024-10-30  |BRANC |2F
2024 (024 HRA NO. 1 No-
8 2017 H-4
27)
[ WPC (OA (se
1 PRAHALL 0A
90849//04.11.2 |C) - COURT at
g 2024 024 3786/2 é‘iﬁU C. NO. 1 Order Dtd. 2024-10-29 iranc No-
016 1)
1 [90850/[04.11.2 [wpc(0A[S K C.0. [cOURT [order Dtd. 2024-10-30  [0A  [(Se




o»—\‘
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2024 024 C) - MISHRA NO. 1 Branc |at
1410/2 h No-
018 1)
W (C) - |PRADIPT (se
90852/ |04.11. A KUMAR COURT at
2024 024 ;8;35/ PATTANA No. 1 [Order Dtd. 2024-10-30 No-
YAK 1)
Wp (C)  |PRADIET (Se
90853/ (04.11. A KUMAR COURT at
2024 (024 53523/ PATTANA No. 1 Order Dtd. 2024-10-30 No-
YAK 1)
(Se
WP (C) -
90855/ |04.11. K COURT at
2024 024 26342/ PARIDA NO. 1 Order Dtd. 2024-11-11 No-
2024
1)
(Se
WP (C) - WRIT
90857/ (04.11. D COURT at
oza lona 18449/ | oo No. 1 |order Drd. 2024-10-28 BRANC |°°
2022 H-2
8)
DR. (Se
WP (C) - WRIT
90859/ (04.11. PURUSOT COURT at
S0oa . loaa gégl/z AN N, 1 |order Dtd. 2024-10-28 EﬁéNC oo
CHULI 28)
(Se
WP (C) -
90860/ (04.11. B K COURT at
Sona  losa 19220/ | 2000 No. 1 |order Drd. 2024-08-27 -
2024
28)
ABLAPL (se
90861/ /04.11.2 |- H. K. COURT at
2024 |024 9513/2 |PATRA No, 1 Order Dtd. 2024-10-29 No-
024 28)
ABLAPL (se
90863/ /04.11.2 |- PRATAP COURT at
2024 024 10947/ |SAHOO No. 1 (Order Dtd. 2024-10-29 No-
2024 28)
ABLAPL (se
90864/ (04.11.2 |- H. K. COURT at
2024 |024 11809/ |PATRA No, 1 Order Dtd. 2024-10-29 No-
2024 28)
ABLAPL (se
AMLAN
90865/ (04.11.2 |- COURT at
024 losa 11971/ iiéiTI No. 1 order Dtd. 2024-10-29 -
2024 28)
ABLAPL (se
AMLAN
90866/ |04.11.2 |- COURT BAIL- |at
2024 024 11763/ iiSETI No. 1 (Order Dtd. 2024-10-29 1 No-
2024 2)
(Se
WP (C) - COURT
38227/ 83411' 25973/ |M.DAS NO. ;2_
2024 23

2)
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WP (C) - COURT WRIT
20868/104.11.2 1,5,56, B K NO. |Order Dtd. 2024-10-30  |BRANC °©
2024 |024 PATT No-
2022 23 H-4
37)
90869/ (04.11 APRAEL o COURT BATL- (ie
S CHANDRA NO. |Oorder Dtd. 2024-10-29 a
2024 |024 11812/ | Jpo 03 1 No-
2024 13)
(Se
WP (C) - COURT
90870/ 104.11.2 ) g0/ v, DAS NO. |Order Dtd. 2025-01-28 at
2024 |024 No-
2024 23
13)
90871/ 04,11 ‘éBLAPL SRINIBA COURT (ie
S SH NO. 2 |order Dtd. 2024-10-29 a
2024 |024 11813/ |50 oy oim No-
2024 13)
(Se
WP (C) - COURT
20873/104.11.2 5 5596, [D- K- SAH NO. 2 |Order Dtd. 2024-10-29 at
2024  |024 U No-
2024 OLD
13)
CRIMI | (Se
CRREV- COURT
90874/ 04.11. P K NAL  lat
2024 loga éiO/ZO S ggb 2 jorder Dtd. 2024-10-23 oo (57
TON  |4)
(Se
WP (C) - COURT
Jo8T5/ 102112 126096/ M. NAIK NO. 2 |Order Dtd. 2024-10-29 o
2024 OLD ©
4)
(Se
WP (C) - COURT
28?16/ 83411. 26411/ ?‘K‘PAN NO. 2 |order Dtd. 2024-10-29 ;t_
2024 OLD ©
4)
(Se
WP (C) - COURT
90879/ 104.11. SURENDR at
2024 loga 26487/ 0 NO. |Order Dtd. 2024-12-09 e
2024 16
4)
(Se
WA- COURT WRIT
90880/ 104.11.2 |g-1 50 |7 swaIn NO. |Order Dtd. 2024-10-30  |APPEA |2C
2024 |024 No-
24 16 L
1)
(Se
WP (C) - COURT
90881/ 04.11. SURENDR at
091 loaa 26487/ 07 0 NO. |Order Dtd. 2024-12-09 e
2024 16
1)
ABLAPL | INTBA COURT (se
90882/ 104.11.2 |- BATL- |at
SH NO. Order Dtd. 2024-10-29
2024 |024 11790/ |00y e 2 No-
2024 7)
WP (C) - COURT (Se
28223/ 8;411' 26478/ |J.P.KAR NO. Order Dtd. 2024-10-29 at
2024 16 No-
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| | | )
ABLAPL (Se
COURT
90884/ |04.11.2 |- SARAT at
2024 024 11777/ |pasH C. 11](6) Order Dtd. 2024-10-29 No—
2024 7)
WRIT
BRANC | (Se
WP (C) - COURT H at
28225/ 8§411' 7611/2 EAZARA C.0. INO. |order Dtd. 2024-10-29 (DIVI |No-
021 16 SION |102
BENCH |)
-1)
(Se
WP (C) - COURT at
28226/ ggéll' 26485/ EAC'PAN C.0. NO. |order Dtd. 2024-12-05 No-
2024 23 102
)
(Se
ABLAPL
COURT at
90887/ 04.11.2 |- PRATAP
5024 024 10949/ |SAHOO C. NO. Order Dtd. 2024-10-29 No-
23 102
2024
)
(Se
CRLA- COURT at
90888/ [04.11. P. K.
896/20 C.0. NO. |order ptd. 2024-10-30 No-
2024 024 24 MOHANTY 23 102
)
(Se
WP (C) - COURT at
28229/ 8?411' 26575/ SAK‘PAN C.0. INO. |order Dtd. 2024-12-17 No-
2024 23 102
)
(Se
ARBP- COURT
90890/ [04.11. P K M.J.C lat
ooa logi 42/202 7 5 C.0. NO. |order Dtd. 2024-10-30 o
A 23
1)
CRLREV CRIMI |(Se
COURT
90891/ (04.11.2 |- NAL |at
Sooa lo5a 250/20 5+ DASH [C. gg. Order Dtd. 2024-10-30  [320 3%
24 ION  |6)
(Se
WP (C) - COURT
90892/104.11.2 |) fcaq, [U-C.IEN | o 0.  |order Dtd. 2024-10-29 at
2024 024 A No-
2024 23
6)
ABLAPL (Se
COURT
90894/ 04.11. - PRATAP BAIL- |at
2024  |024 10994/ |sapoO  |°* 22' Order Dtd. 2024-10-29 |, No-
2024 12)
(Se
ARBP- COURT
90895/104.11.2 |39 n0olp K DAS |C.0. NO.  |order Dtd. 2024-10-30  |M-J-Cjat
2024 024 ; = No-

1)
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CRLREV (Se
COURT
90896/ (04.11.2 |- A. K. at
2024 024 608/20 [NAYAK NO.  |Oorder Dtd. 2024-10-30 No-
23
24 1)
(Se
WP (C) - COURT
90897/ 104.11. H.K.MOH at
5021 024 26639/ ANTA NO. Order Dtd. 2024-12-17 No-
2024 23
1)
ABLAPL (Se
COURT
90898/ |04.11.2 |- PRATAP at
2024|024 10950/ |SAHOO gg' Order Dtd. 2024-10-29 No-
2024 1)
(Se
WP (C)-|S. R. COURT
28329/ 8;411‘ 26693/ |[PATTANA NO. |Order Dtd. 2024-10-30 Et_
2024 |IK 23 ©
1)
(Se
WP (C) - COURT
90900/104.11.2 1)1 q, B-BEHER NO. |Order Dtd. 2024-10-29 at
2024 024 A No-
2024 23
1)
ABLAPL (Se
COURT
90901/ |04.11.2 |- SARAT at
2024|024 11807/ |DASH gg' Order Dtd. 2024-10-29 No-
2024 1)
(Se
WP(C)-S. R. COURT
§9002/192-11+2 136695/ [pATTANA NO. |Order Dtd. 2024-10-30 o
2024 1K 23 ©
1)
ABLAPL (Se
COURT
90903/ (04.11.2 |- H. K. at
2024|024 11806/ [PATRA gg‘ Order Dtd. 2024-10-29 No-
2024 1)
(Se
WP (C) - COURT
90905/ 104.11.2 |) )3, |S-K.BER NO. |Order Dtd. 2025-01-06 at
2024 |024 ERA No-
2024 23
1)
(Se
WP (C) -
90906/ 04.11. J. D. COURT at
2024 looa 25532/ [\ 0 o 5 lorder Dtd. 2024-12-09 -
2024
1)
ABLAPL AMLAN (Se
90907/ |04.11.2 |- SHARTT COURT |Judgement Dtd. 2024-10- |BAIL- |at
2024 |024 11770/ [oy0 NO. 5 |29 1 No-
2024 13)
ABLAPL (Se
AMLAN
90908/ (04.11.2 |- COURT at
2024 024 11757/ ;iﬁiTI No. 5 [0rder Dtd. 2024-10-29 No-
2024 13)
ABLAPL AMLAN (Se
28229/ 83411' - SHAKTT ESURg Order Dtd. 2024-10-29 ?AIL at
11772/ |PAUL ’ No-
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2024 | 5)
ABLAPL (Se
SANTOSH
90911/ (04.11.2 - COURT BAIL- |at
2024 024 11773/ ﬁggiﬁTY No. 5 (Order Dtd. 2024-10-25 |, No-
2024 13)
(Se
WP (C) -
90912/ |04.11. G. D. COURT at
s0a4  lo2a 26335/ |00 ik No. & [order Dtd. 2024-10-30 Noo
2024
13)
(Se
WP (C) -
90914/ |04.11. L. COURT at
024 lona 25017/ |G e No. & [order Dtd. 2024-10-30 Noe
2024
13)
(Se
WP (C) - COURT
90915/ 104.11.2 o co0/ M. pas NO. |Order Dtd. 2025-01-28 at
2024 |024 No-
2024 23
13)
(Se
WP (C) - COURT
90917/ (04.11. K. C. at
024 lona 25837/ |51 0o NO. |Order Dtd. 2024-10-29 No-
2024 23
13)
(Se
WP (C) - COURT
90918/ 04.11. P. K. at
Sona  loaa 25842/ |5 NO. |Order Dtd. 2024-10-29 Noo
2024 23
13)
(Se
WP (C) - COURT
20919/ 104.11.2 |)oace/In. pas NO. |order Dtd. 2025-01-28 at
2024 024 No-
2024 23
13)
(Se
WP (C) - COURT
90920/ 104.11. N. at
2024 lo2a 26071/ |55 NO. |Order Dtd. 2024-10-29 No-
2024 23
13)
90921/ 04,11, |JCRLA- [LAXIMIP COURT |Order Dtd. 2023-03- ;iiMI ;ie
5024 0221 "7 145/200 RIYA NO. 31Judgement Dtd. 2023- APPEA |INo—
5 PATRA 23 03-31,
L 6)
(Se
WP (C)-|S. R. COURT
282i2/ ggéll' 26625/ PATTANA NO. |Order Dtd. 2024-10-30 ;t_
2024 |IK 23 ©
6)
(Se
BLAPL- COURT
90960/ 04.11. at
oaa  loaa 7436/2 |50 NO. |Order Dtd. 2024-09-27 Noe
024 23
6)
(Se
BLAPL- COURT
90961/ |04.11. BAIL- |at
2024 |02 7387/2 | 0 nua NO. |Order Dtd. 2024-09-27 . Noo
024 23
6)
90965/ 04.11.2 |ABLAPL |JADUNAT COURT o (se
5024 024 ~ - NO. Order Dtd. 2024-10-29 at




™l

11708/ |PRADHAN 23 No-
2024 6)
[ (Se
1 BLAPL- COURT
90967/ (04.11.2 J at
7 Loaa  loza 1367/2|° yr1a [C-O. NO.  jorder Dtd. 2024-10-30 e
3 024 23
0)
[ (Se
1 BLAPL- COURT
90969/ 04.11.2 J BATL- |at
7 5024 024 1368/2 KAMILA C. NO. Order Dtd. 2024-10-30 5 No-
4 024 23
12)
[ (Se
1 BLAPL- COURT
90970/ |04.11.2 J BAIL- |at
7 Losa  losa 5386/2 [, 1, |C.0. |NO.  |order Dtd. 2024-10-30 5 e
5 024 23
12)
[ ABLAPL (Se
1 COURT
90974/ (04.11.2 |- RAHUL at
Z 2024|024 8748/2 |SETHI | gfb 2 |order Dtd. 2024-08-27 No-
024 12)
L 190975/ 04.11.2 APLA Rap1NDR COURT BATIL- <ie
7 osa looa lg176/2|» NATH |c.0. [NO. 2 order Dtd. 2024-08-13 | e
7 024 PANDA OLD 9)
[ (Se
1 BLAPL- COURT
7 |20976/104.11.2 |1 o, |AK C.0. INO. 2 |Oorder Dtd. 2024-10-30 BAIL- lat
2024 024 SWATN 2 No-
8 024 OLD
8)
L 90978/ 04.11.2 S COURT ;ie
; 2024 looa L1g04, PK JATI [C. ggb 2 lorder Dtd. 2024-10-30 o
2024 8)
[ (Se
1 BLAPL- COURT
8 28219/ 83411.2 10154/ g?SWAL C.0. NO. 2 |order Dtd. 2024-10-30 ;z_
0 2024 OLD 5
[ ABLAPL (se
1 COURT
90980/ 104.11.2 |- GANESH at
° 2024 Jo2a 11893/ |saroo |0 |19+ 2 [Order Drd. 2024710750 No-
2024 8)
[ (Se
1 BLAPL- COURT
g (20981/104.11.2 [g/g, /5 |GR C.0. NO. 2 |order Dtd. 2024-10-30 at
2024 |024 PATRA No-
2 024 OLD
8)
[ ABLAPL (se
L 90983/ (0a.11.2 |- SURESH COURT BATL- |at
8 ooa . lona L1887, [cB C.0. INO. 2 |Oorder Dtd. 2024-10-30 i e
3 2024 SUNDARA OLD 14)
L 190986/ 04.11.2 pRAr COURT gie
2 2024 loza L1590, B DA [c. ggb 2 lorder Dtd. 2024-10-30 -
2024 14)
1 [90987/[04.11.2 [ABLAPL|B DAS  [C.O. [COURT |order Dtd. 2024-10-30 [(se
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2024 |024 - NO. 2 at
11885/ OLD No-
2024 14)
90990/ [04.11 S COURT a(f:e
2024 loaa L1583, [P DAS ggb 2 lorder Dtd. 2024-10-30 -
2024 14)
ABLAPL (Se
COURT
90991/ (04.11.2 |- K C at
2024|024 11889/ [PANDA ggb 2 [order Dtd. 2024-10-30 No-
2024 14)
(Se
RPFAM-
90995/ |04.11. S. COURT at
2024 lo2a 280/20 |0 o0 o, 3 lorder Dtd. 2024-12-03 -
24
14)
(Se
WP (C) -
90996/ (04.11. N. COURT at
5094 looa 26111/ |0 o, 3 lorder Dtd. 2024-10-30 -
2024
14)
(Se
WP (C) -
90997/ |04.11. D. COURT at
2021 looa 26331/ |2 o0 o, 3 |order Dtd. 2024-12-05 e
2024
14)
(Se
WP (C) - [B.
90999/ 104.11.2 1) 0155/ IMOHAPAT COURT | der Dtd. 2024-10-30 at
2024 024 NO. 3 No-
2024 |RA
14)
(Se
WP (C) -
91000/ (04.11. s. B. COURT at
5024 looa 22963/ | - lyo. 3 order Dtd. 2024-10-30 e
2024
14)
(Se
CMP- COURT
91001/ |04.11. S. K. at
2024 024 1150/2 BISWAL . INO. Order Dtd. 2024-12-05 No—
024 20
14)
(Se
WP (C) - COURT
91002/ |04.11. H. K. at
5024 looa 26651/ |- o NO. |Oorder Dtd. 2024-11-13 e
2024 14
14)
(Se
WP (C) - COURT
91003/ (04.11. B. M. at
5024 024 25835/ SARANGI . INO. Order Dtd. 2024-10-30 No-
2024 14
14)
(Se
CMP- COURT
91005/ |04.11. M. at
2021 loaa 895/20 | L7 oo NO. |Order Dtd. 2024-10-28 e
24 14
14)
(Se
WP (C) - COURT
91007/104.11.2 1) c1a0/ M. KaR . [No. |order Dtd. 2024-10-30 at
2024 024 5094 T No-

14)
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A CHIEF (Se
91008/ 04.11. D. JUSTI at
024 losa 3225/2 NAYAK prg [Order Dtd. 2024-12-10 e
COURT 14)
CHIEF (se
WP (C) -
91011/ 04.11. B. K. JUSTI at
2024|024 55226/ MISHRA cg'g [0rder Dtd. 2024-10-28 No-
COURT 14)
CHIEF (Se
WP (C) -
91012/ |04.11. M. R. JUSTI at
Sooa . lona 52217/ AR cprg |order Dtd. 2024-10-30 e
COURT 14)
(Se
RPFAM-
91014/ 04.11. D. K. COURT at
S02a oz 224/20 | " o No. 3 |order Dtd. 2024-12-06 -
24
14)
ABLAPL (Se
MRUTYUN
91028/ 04.11.2 |- COURT BATL- |at
2024 (024 11519/ ;ﬁ;iNTY No. 3 Order Dtd. 2024-10-21 2 No-
2024 11)
TRP (C) (Se
COURT
91047/ 04.11.2 |- A.MOHAN at
024 loaa 181/20 oy TZ. Order Dtd. 2024-11-25 -
24 11)
WPC (OA (se
COURT oA
91051/ 04.11.2 ) - DILLIP at
5024 024 1124/2 |SaMAT, Tg. Order Dtd. 2024-10-28 iranc No-
019 1)
(Se
WP (C) - COURT
91053/ 04.11. G C at
2021 loaa 26634/ |7 - NO. |Order Dtd. 2024-10-29 .
2024 16
1)
ABLAPL (se
COURT
91054/ |04.11.2 |- S N at
2024|024 11702/ |GAYA Tg‘ Order Dtd. 2024-10-28 No-
2024 1)
(Se
WP (C) - COURT
91056/ 04.11. B.X. at
Soon oz 26325/ |0 NO. |Order Dtd. 2024-10-30 -
2024 16
1)
ABLAPL (se
91057/ 04.11.2 |- MILTON COURT at
2024 |024 449/20 |DAS No. p (Order Dtd. 2024-02-29 No-
24 1)
ABLAPL (se
91058/ |04.11.2 |- SARAT COURT at
2024 024 11794/ DASH No. p (Order Dtd. 2024-10-29 No-
2024 1)
WP (C) - WRIT |(Se
91059/ |04.11. J K COURT
5024 024 839/2 MOHANTY NO. 2 Order Dtd. 2024-10-30 il:{?NC ;z_




mm‘ [\)[\)m| »—‘mr\)‘ o[\)[\)‘ @Hr\)‘ oo»—l[\)‘ \1»41\)‘ ow»—l[\)‘ uer\)‘ .1>»—l[\)| wHN‘ [\>»—l[\)| l—‘l—‘[\)‘

| | 32)
ABLAPL (Se
BINDU
91060/ (04.11.2 |- COURT BAIL- |at
2024 024 10924/ Z%:?E No. p [Order Dtd. 2024-10-29 [ No-
2024 15)
ABLAPL (Se
91061/ |04.11.2 |- SARAT COURT BAIL- |at
2024  |024 11801/ |DASH No. p (Order Dtd. 2024-10-29 [ No-
2024 14)
(Se
WP (C) -
91062/ |04.11. S. COURT at
vone |oaa 26220/ [2: oo FoU lorder Dtd. 2024-10-28 o
2024
14)
ABLAPL (Se
91063/ /04.11. - SARAT COURT BAIL- |at
2024  |024 11788/ |DASH No. p (Order Dtd. 2024-10-29 [ No-
2024 5)
(Se
WP (C)-B. N.
91064/104.11.2 ) -0 /5 / |SHADHAN COURT | der Dtd. 2024-10-30 at
2024 024 NO. 1 No-
2024 |GI
5)
(Se
BLAPL-
91065/ 04.11. sp COURT at
Joos loas 7436/2 20 co ] lorder ptd. 2024-09-27 o
024
5)
(Se
BLAPL-
91067/ 04.11. sp COURT BAIL- |at
vone o 7387/2 30 o T R |order pra. 2024-09-27 |3 e
024
6)
(Se
BLAPL- A
91068/104.11.2 13,93 /5 |paTTANA COURT lorder Dtd. 2024-09-27  [PATRT At
2024  |024 NO. 1 2 No-
024  |IK
11)
(Se
BLAPL- [A
91069/ 04.11. COURT at
2024 024 7246/2 |PATTNAT NO. 1 Order Dtd. 2024-09-27 No-
024 |
11)
(Se
BLAPL-
91070/ [04.11. P K COURT at
vona loa 3644/2|° ro %] |order Drd. 2024-09-27 e
024
11)
(Se
BLAPL-
91071/ 104.11. MR COURT BAIL- |at
voon loas 2599/2 (1 co ] |order prd. 2024-09-27 [} o
024
1)
(Se
BLAPL-
91072/ |04.11. R. K. COURT at
voon loga 9744/2 |5 2~ "oUR] Jorder prd. 2024-10-29 e
024
1)
91073/ 104.11. BLAPL- COURT BAIL- |(Se
5024 024 5487/2 G SAHOO NO. 1 Order Dtd. 2024-10-23 5 at




“l

024 No-
8)
[ (Se
2 BLAPL-
91074/ |04.11.2 AK COURT BAIL- |at
2 15ona  lona 6941/2| *' o [C.O. |07 |order Dtd. 2024-10-23 5 e
4 024
11)
[ (Se
2 WP (C) -
91075/ 04.11.2 R. K. COURT at
2 15024 lona 25428/ |1 0 |C.0. | <77 Order Dtd. 2024-10-30 -
5 2024
11)
[ (Se
2 CRLMC-
91077/ 1|04.11.2 AP COURT at
2 1So2a lona 2482/2 | o o [C.0. o077 |order Dtd. 2024-10-29 e
6 024
11)
[ (Se
2 CRLMC- CRIMT
91078/ 04.11.2 B S COURT at
2 1918/2 C. Order Dtd. 2024-10-29 NAL
o [2024  Jo24 020 SWAIN NO. 1 Mrsc gi
[ (Se
2 BLAPL-
91079/ 04.11.2 COURT at
2 15021 looa 5714/2|S BARIK |C.O. | ° = |order Dtd. 2024-10-29 e
8 024
4)
;;_ ABLAPL |HRUDANA (Se
91081/ 04.11.2 |- NDA COURT at
é 2024 (024 11884/ MomapaT |©°0° lno. 1 [0Fder Dtd. 2024-10-30 No-
2024 [RA 4)
;;_ ABLAPL |[HRUDANA (se
91082/ 04.11.2 |- NDA COURT at
S 2024 024 11886/ Momapar ©°O* lNo. 1 [0rder Dtd. 2024-10-30 No-
2024 RA 4)
2;_ BLAPL- |JADUNAT (Se
3 2égi3/ 83411.2 8306/2 |H C. ;gURf Order Dtd. 2024-10-30 ;z_
1 024 PRADHAN : 5
[ (Se
2 BLAPL- |AMLAN
3 232?4/ 8;411‘2 9862/2 |SHAKTI |C. ESURf Order Dtd. 2024-10-30 ;z_
2 024 PAUL : 5
[ (Se
2 WP (C) - WRIT
91086/ 04.11.2 N R COURT at
3 Sooa . oz 3584/2| b0 [C.O. |7 |order Dtd. 2024-09-19 BRANC |2 -
3 018 He7
15)
;__ WP (C) - COURT wrrr | (°©
3 [21087/104.11.2 ;505 N R C.0. NO. |order Dtd. 2024-09-19  |BRANC 2T
2024 |024 BEHERA No-
4 018 22 H-7
15)
;;_ WP (C) - COURT wrrr | (°€
3 [91088/104.11.2 | g0, N C.0. NO. |order Dtd. 2024-09-19  [BRANC |oC
2024 |024 BEHERA No-
5 018 22 H-7
15)
2 [91089/[04.11.2 wP(C)- K. K. [Cc.0.|COURT |order Dtd. 2024-10-30 [(se
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2024 |024 26610/ [MOHANTT NO. at
2024 A 22 No-
15)
ABLAPL (se
COURT
91091/ |04.11.2 |- R. K. BAIL- |at
2024 024 8203/2 |SARANGT ggb 2 |order Dtd. 2024-08-13 2 No-
024 7
(Se
CRLMP- WRIT
91100/ [04.11. COURT at
5024 lo2a 87/202|S K DAS NGO, p (Order Dtd. 2024-02-05 BRANC |~
4 H-7
10)
ABLAPL (se
91101/ (04.11.2 |- BIKRAM COURT BATL- |at
2024 |024 2205/2 |[BEHERA No. p (Order Dtd. 2023-04-06 2 No-
023 12)
(Se
WP (C) - COURT
91102/ 04.11. B. at
oza . losa 26503/ | "o NO. |order Dtd. 2024-11-18 oo
2024 10
12)
(Se
WP (C) - COURT
91103/ (04.11. S. K. at
034 loaa 26493/ |0 oy NO. |Order Dtd. 2024-11-14 Noo
2024 10
12)
(Se
WP (C) - COURT
91104/ (04.11. B. at
Soza  losa 26492/ | 2" oo NO. |order Dtd. 2024-11-18 Hoo
2024 10
12)
(Se
WP (C) - COURT
91105/ 04.11. H. K. at
o34 loaa 26812/ |0 NO. |order Dtd. 2024-11-20 oo
2024 12
12)
(Se
WP (C) - COURT
91106/ 104.11.2 |)oa14/ 5. pas NO. |Order Dtd. 2024-10-30 at
2024 024 No-
2024 12
12)
(Se
WP (C) - COURT
91107/ |04.11. N. K. at
034 loaa 26364/ |0 o NO. |Oorder Dtd. 2024-10-29 oo
2024 12
12)
(Se
WP (C) - COURT
91108/ (04.11. S. at
024 losa 26377/ | n NO. |order Dtd. 2024-10-29 oo
2024 12
12)
(Se
WP (C) - COURT
91109/ |04.11. P. K. at
5024 looa 26413/ |~ NO. |Oorder Dtd. 2024-10-29 Hon
2024 12
12)
(Se
WP (C) - COURT
91110/ (04.11. A. K. at
024 loaa ;8223/ SAHOO Tg. Order Dtd. 2024-10-29 oo

12)
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WP (C) - COURT
91111/ |04.11. P. at
502 losa 25831/ | - NO. |order Dtd. 2024-10-29 e
2024 12
12)
(Se
WP (C) - COURT
91112/ |04.11. P. K. at
2024 loaa 25860/ o= NO. |order Dtd. 2024-10-29 -
2024 12
12)
(Se
WP (C) - COURT
91113/104.11.2 l)cogs/ v, kaRr NO. |order Dtd. 2024-12-03 at
2024 024 No-
2024 10
12)
(Se
WP (C) - COURT
91114/ |04.11. P. R. at
2024 loaa 26227/ |7 o~ NO. |order Dtd. 2024-12-03 e
2024 10
12)
(Se
WP (C) - COURT
91115/ |04.11. S. R. at
202 losa 26452/ |25 0 NO. |order Dtd. 2024-10-29 -
2024 10
12)
TRP (C) (Se
COURT
91116/ (04.11.2 |- P. L. at
2024 024 334/20 MISHRA 1112. Order Dtd. 2024-12-09 No-
24 12)
(Se
WP (C) - COURT
91117/ |04.11. M. K. at
2024 loza 24452/ |0 NO. |order Dtd. 2024-12-09 -
2024 16
12)
ABLAPL (Se
COURT
91118/ (04.11.2 |- SAMTR BATL- |at
2024 |024 11181/ |[BARIK Tg‘ Order Dtd. 2024-10-29 1 No-
2024 15)
ABLAPL (Se
COURT
91120/ /04.11.2 |- B P at
2024|024 11473/ |TANGA Tg‘ Order btd. 2024-10-30 No-
2024 15)
RVWPET (Se
COURT
91121/ /04.11.2 |- P. K. at
2024|024 247/20 |DAS ?2‘ Order Dtd. 2024-10-29 No-
24 15)
ABLAPL COURT (Se
91122/ 104.11.2 |- K DAS NO Order Dtd. 2024-10-29 at
2024 024 10952/ e raer : No-
2024 15)
(Se
WP (C) - COURT
91123/104.11.2 ) c1 54y, pas NO. lorder Dtd. 2024-12-02 at
2024 024 No-
2024 10
15)
01124/ |04.11.2 PPPAFD g COURT || o 5024-10-29 ;ie
2024 024 L0169, [PARIK NO. 2 e
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2024 | 15)
ABLAPL [ (Se
91125/ /04.11.2 |- COURT at
ooa . lona 11399/ ggHAPAT No. o |order Dtd. 2024-10-30 oo
2024 15)
(Se
WP (C) -
91126/ |04.11. COURT at
5024 o024 26143/ N. ROUT NGO, p [Order Dtd. 2024-10-28 No-
2024
15)
ABLAPL (Se
91127/ |04.11.2 |- A COURT at
2024 |024 11368/ [MOHANTY No. p [Order Dtd. 9999-12-31 No-
2024 15)
(Se
WP (C)- R. K.
91128/ 104.11.2 )6/ IMORAPAT COURT | der Dtd. 2024-10-23 at
2024 024 NO. 2 No-
2024 RA
15)
(Se
WP (C) - COURT
91129/ (04.11. M. K. at
200a  losa 20516/ |0y NO. |Order Dtd. 2024-08-27 -
2024 10
15)
(Se
WP (C) - COURT
91130/104.11.2 | 5045, /U- P NO. |Order Dtd. 2024-10-29 at
2024 024 BAG No-
2024 10
15)
(Se
WP (C) - COURT
91131/ /04.11. P. at
2002 losa 24605/ |~ oo NO. |Order Dtd. 2024-10-29 -
2024 10
15)
ABLAPL (se
COURT
91132/ /04.11.2 |- P K BATL- lat
2024 024 11347/ |PANI Tg‘ Order Dtd. 2024-10-30 | No-
2024 11)
ABLAPL (se
COURT
91133//04.11.2 |- B at
2024 024 11320/ MISHRA Tg‘ Order Dtd. 2024-10-30 No-
2024 11)
(Se
WP (C) - COURT WRIT
91134/ 104.11.2 |) 448, P K NO. |Order Dtd. 2024-10-30  |BRANC |2C
2024 024 JENA No-
2021 10 H-7
15)
(Se
WP (C) - COURT WRIT
91135/ (04.11. A at
oza . loaa 979/20 | niry NO. |order Dtd. 2024-10-30 BRANC |~
21 10 H-1
1)
91136/ (04.11 APRAEL lsurva COURT gie
e NARAYAN NO. |order Dtd. 2024-10-30
2024 024 11248/ | /T o0 10 No-
2024 1)
91137/ /04.11.2 |aBLAPL [B COURT (se
2024 (024 - MISHRA No. Order Dtd. 2024-10-29 at




*

11124/ 10 No-
2024 1)
;;_ WP (C) - COURT WRIT | o€
7 |91138/104.11.2 | 50%, M M C.0. NO. |order Dtd. 2024-10-30  [BRANC 2T
2024 |024 NAYAK No-
5 022 10 H-2
34)
;;_ WP (C) - COURT wrrr |(°©
7 a9/ 0% M2 13032/ /v BAG  |C.0. NO. |Order Dtd. 2024-10-30  |BRANC |20
6 2018 10 H-2 |
[ ABLAPL (se
2 COURT
91140/ |04.11.2 |- D K at
3 2024 024 11120/ [BEHERA | Tg‘ Order Dtd. 2024-10-29 No-
2024 6)
[ ABLAPL (Se
2 COURT
91141/ 04.11.2 |- P K at
; 024 loaa 11119/ |paNT C. TS. Order Dtd. 2024-10-29 -
2024 6)
[ MISC. |(Se
2 MACA- COURT
91142/ (04.11.2 M K APPEA at
; 2024 oz i§6/20 AT C. Tg. Order Dtd. 2024-10-29 5 e
SEC. |4)
[ MISC. |(Se
2 MACA- |B R COURT
g [21143/104.11.2 foo0 o0 |SENAPAT |c.0. NO. |Order Dtd. 2024-10-29 APPEA jat
o 2024 024 i I 0 L No-
SEC. |4)
2 191144/ 04.11.2 S COURT ;ie
? 024 losa L1106, S B DAS [C. TS. Order Dtd. 2024-10-29 e
2024 4)
[ ABLAPL (se
é 91145/104.11.2 |- giiéAD C EgURT Order Dtd. 2024-10-30 BAIL- lat
5 2024 024 10881/ | e € : 1 No-
2024 14)
2 191146/ 04.11.2 éBLAPL DEBIL COURT ;ie
g 024 loaa 25692 gi?SAD C. ?8. Order Dtd. 2024-10-30 oo
024 14)
2;_ ABLAPL (se
91147/ 04.11.2 |- A COURT at
Z 2024 |024 1494/2 onanTy ©C" |No.  [0rder Dtd. 2024-02-26 No-
024 14)
[ (Se
2 WP (C) - WRIT
91148/ 1|04.11.2 D K COURT at
8 |ooa  looa 4250/2 | oo [C.0L |27 jorder Ded. 2024-04-30 BRANC |2~
5 021 H-1
31)
;;_ ABLAPL (se
91149/ 04.11.2 - COURT at
2 2024 024 1234/2 L JENA C. NO. 2 Order Dtd. 2024-03-04 No-
024 31)
2 [91150/(04.11.2 [ABLAPL[B S C.0. [cOURT |order Dtd. 2024-10-30 [(se
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2024 |024 - SWATN NO. 2 at
10655/ No-
2024 31)
01151/ 04,11 ABLAPL g ppyapR COURT a(lie
cooa loaalag1e s TYA NO. 2 |Order Dtd. 2024-08-05 e
0oa | |SBMANTA OLD e
ABLAPL (Se
COURT
91152/ 104.11.2 - S K at
2024 024 11891/ |BEHERA ggb 2 [xder Dtd. 2024-10-30 No-
2024 31)
ABLAPL (Se
COURT
91153/ 04.11.2 |- s K at
2024|024 11896/ [BEHERA gib 2 |order Dtd. 2024-10-30 No-
2024 31)
(Se
CRLMC- COURT
91154/ 04.11. K. at
2022 losa 3890/2 |5 oo NO. |Order Dtd. 2024-11-14 -
024 15
31)
(Se
CRLMC- COURT
91155/ 04.11. K. at
2023 loga 3888/2 o1 o NO. |Order Dtd. 2024-11-14 e
024 15
31)
(Se
CRLMC- COURT
91156/ 04.11. P. K. at
2022 losa 3773/2 | oy NO. |Order Dtd. 2024-10-30 -
024 15
31)
ABLAPL (Se
COURT
91157/ 104.11.2 - PRAHALL BATL- |at
2024 024 11195/ |AD SAHU Tg‘ Order Dtd. 2024-10-29 |, No-
2024 17)
WP (C) - MANOJ COURT (se
23;28/ oaal % 26517/ [Kumar NO. |Order Dtd. 2024-10-29 o
2024  |PANT 15 °©
17)
(Se
CRLMC- COURT
91159/ 04.11. K. C. at
202 loaa 3713/2 |2 NO. 2 |Order Dtd. 2024-10-03 e
024 OLD
17)
91160/ 04.11 APRAEL rarar COURT <ie
Lt CHANDRA NO. 2 |Order Dtd. 2024-10-30 a
2024 |024 11832/ |50 oim No-
2024 17)
ABLAPL (Se
COURT
91161/ |04.11.2 |- P K at
2024|024 11867/ |MOHANTY gfb 2 |order Dtd. 2024-10-30 No-
2024 17)
WP (C) - ASHOK COURT (se
Ji102/102 112 lhesasy [kumar NO. 2 [order Dtd. 2024-10-30 o
2024 |BEHERA OLD

17)
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WP (C) - COURT WRIT
91163/ 104.11.2 |70)g/5 R C NO. 2 |order Dtd. 2024-10-30 BRANC |oC
2024 (024 MALLIK No-
017 OLD H-5
20)
(Se
WP (C) - COURT
91164/104.11.2 |, 0, , M. R. NO. 2 |Order Dtd. 2024-10-30 at
2024 (024 BARIK No-
2024 OLD
20)
91165/ 04.11 S COURT éie
5024 looa 9302,2 |5 DASH gfb 2 lorder Dtd. 2024-10-30 e
024 20)
ABLAPL (Se
COURT
91166/ (04.11.2 |- AK BATL- |at
2024 024 11868/ MISHRA gfb 2 |0rder Dtd. 2024-10-30 1 No-
2024 13)
ABLAPL (Se
COURT
91167/ (04.11.2 |- AK BATL- |at
2024 024 11863/ [MISHRA gfb 2 order Dtd. 2024-10-30 1, No-
2024 13)
ABLAPL (Se
COURT
91168/ (04.11.2 |- A. K. at
2024|024 11874/ |BEHERA gfb 2 |order Dtd. 2024-10-30 No-
2024 13)
91169/ (04.11 AP, w. COURT ;ie
5024 looa 1602/ :?ADHAN ggb 2 lorder Dtd. 2024-10-23 -
2024 13)
ABLAPL (Se
COURT
91170/ /04.11.2 |- A. K. BATL- |at
2024 |024 11601/ BEHERA gfb 2 (order Dtd. 2024-10-23 1 No-
2024 3)
ABLAPL (Se
COURT
91171/ /04.11.2 |- A. K. at
2024|024 8149/2 |BEHERA ggb 2 [order Dtd. 9999-12-31 No-
024 3)
RPFAM- |SRINIBA COURT (Se
2%;12/ 83411‘ 273/20 |SH NO. |Order Dtd. 2024-12-04 ;z_
24 MOHANTY 20 5
ABLAPL |JAYANTA (Se
COURT
91173/ /04.11.2 |- KUMAR at
2024 024 11831/ |KHANDAY 28‘ Order Dtd. 2024-10-30 No-
2024  |ATRAY 3)
ABLAPL (Se
COURT
91174/ (04.11.2 |- B B at
2024 024 11826/ |[ROUT gg' Order btd. 2024-10-30 No-
2024 3)
91175/ [04.11.2 PBLAPL R ¢ COURT (Se
2024 024 - NAYAK NO. Order Dtd. 2024-10-30 at
11828/ 20 No-
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2024 | 3)
WP (C) - COURT wrrr | 'S¢
91176/104.11.2 |4c59/5lu p BAG [c.0. NO.  |order Dtd. 2024-10-28  |BRANC 0
2024 (024 No-
024 20 H-7
18)
DR. (Se
WP (C) - COURT WRIT
91177/104.11.2 | (079, [PIBHUTL | s o.  |order Dtd. 2024-10-28  |BRANC 2T
2024 024 g * [pHUSEN " 2o -
DAS 48)
WP (C) - COURT wrrr | 'S¢
21178/104.11.2 11 996/ lu  BAG [c.0. NO. |order Dtd. 2024-10-28  |BRANC 0
2024 (024 No-
2024 20 H-5
20)
(Se
CONTC- COURT
91179/ (04.11. s. CONTE |at
Soa loaa 2479/2 |5 o n [C.0. NO.  lorder Dtd. 2024-09-06 -2 FF |2F
012 20
1)
(Se
BLAPL- COURT
91180/ |04.11. PK BAIL- |at
aoa loaa 7443/2 "0y [C.0. NO.  |Order Dtd. 2024-10-30 | e
024 20
)
ABLAPL (Se
COURT
91181/ (04.11.2 |- H K at
2024 loga 11978/ [panps G- |NO-  fordex Drd. 2024-11-04 o
2024 7)
(Se
WP (C) - |SANJIB
JOR0M02 M2 gaaly komar oo Order Dtd. 2024-08-28 e
2024 RATH 7)
(Se
WP (C) - MANOJ
gg;il/ oa 7 20200/ kMR [SETF Order Dtd. 2024-10-21 o
2024 RANA 7
(Se
WP (C) - MANOJ
28212/ oaa % 25658/ kumar (S Order Dtd. 2024-10-21 o
2024 |[RANA 7?
(Se
WP (C) - MANOJ
28;13/ oai % 25748/ [komar  |SETE Order Dtd. 2024-10-21 o
2024 |RANA 7?
(Se
WP (C) - MANOJ
38;24/ oot 2561/ kumar (S Order Dtd. 2024-10-21 o
2024  |[RANA o
(Se
WP (C) - MANOJ
28;15/ or it ? 25773/ [kowar |STE Order Dtd. 2024-10-21 e
2024 RANA 7)
90717/ [04.11.2 [Wp(C) - MANOJ  |GENE - (se
2024|024 25956/ KUMAR  |RAL Order Dtd. 2024-10-21 at




”

2024 |RANA No-

7)
3_ WP (C) - MANOJ wrr | (S©
2 38;29/ 8;2111'2 18192/ |KUMAR EEEE Order Dtd. 2024-04-26  |BRANC ;z_
6 2019 |RANA H-1

31)
3_ WP (C) - [MANOJ wrIT | o€
2 [07247 0% 12 ooaray [kumar  (SoNE Order Dtd. 2023-09-11  |BRANC |3°_
7 2023 |RANA H-5 o

22)
3_ WP (C) - MANOJ wrir | (°©
2 28227/ ot 7 30701 kovar (SR Order Dtd. 2023-09-26  [BRANC |°°
8 2023 |RANA H-3

33)
- WP (C) - MANOJ wrrr | (5€
2 28;20/ 83411‘2 28085/ [KUMAR giim Order Dtd. 2024-04-26 BRANC ;z_
9 2020 |RANA H-7

18)
- WP (C) - MANOJ wrir | 'S¢
3 38223/ 8§411'2 28083/ [KUMAR EiiE Order Dtd. 2024-04-26  |BRANC ;t_
0 2020  |[RANA H-7 o

18)
3_ WP (C) - MANOJ writ | (S©
3 28;20/ 8;;111‘2 36106/ |KUMAR gigE Order Dtd. 2024-04-26 BRANC ;t_
1 2020 |RANA H-3 °

28)
3_ WP (C) - MANOJ WRIT | (o€
3 28;22/ 83411'2 36180/ [KUMAR Eiim Order Dtd. 2024-04-26 BRANC ;z_
2 2020 |RANA H-3

28)
- WP (C) - |MANOJ wrrr | 'S¢
3 28;28/ 8;2111‘2 34175/ |KUMAR gigE Order Dtd. 2024-04-26 BRANC ;t_
3 2020 |RANA H-4 °

38)
[ (Se
3 WP (C) - |SANJTB
3 28;22/ 8;‘111‘2 18423/ |KUMAR gi?jE Order Dtd. 2024-08-27 ;z_
4 2024 |RATH

38)
[ (Se
3 WP (C) - |[SAROJ
3 28;29/ 83411'2 25951/ [KUMAR giiE Order Dtd. 2024-10-29 ;t_
5 2024 |MISHRA °©

38)
3_ WP (C) - MANOJ wrIT |'°€
3 28;13/ 8;411'2 16479/ |KUMAR giim Order Dtd. 2024-10-23 BRANC ;z_
6 2022 |RANA H-2

34)
3_ WP (C) - MANOJ wrIT | o€
3 28218/ 83411'2 20450/ [KUMAR EiiE Order Dtd. 2024-10-09  |BRANC ;t_
7 2021 |RANA H-5 ©

47)
13 [90792/[04.11.2 [wp(C) - |[MANOJ  [GENE | lOrder Dtd. 2024-07-25  |[WRIT |(Se
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2024 |024 19438/ [KUMAR  |RAL BRANC |at
2023 |RANA H No-
(DIVI [106
STON |
BENCH
-1)
WRIT
BRANC | (Se
WP (C) - MANOJ H at
28;23/ gééll‘ 19544/ |KUMAR giEE Order Dtd. 2024-07-25 (DIVI |No-
2023 |RANA STON |107
BENCH |)
-1)
CRIMT |(Se
00784/ 04.11.2 [ 700 | FESHE femws Order Dtd. 2024-09-02  [\op 2t
2024 |024 RAL € . APPEA |[No-
2 HANSDAH
L 11)
CRIMI |(Se
JCRLA- [MANOJ
90795/ 04.11. GENE NAL at
S02a . oz 57/201 KUMAR |- ' Order Dtd. 2024-03-28 APBEA |oe
2 RANA
L 11)
CRIMT |(Se
JCRLA- MANOJ
90796/ 04.11. GENE NAL  at
o2a . lona 21/201 [KUMAR | Order Dtd. 2024-04-04 ADBEA lee
2 RANA
L 11)
CRIMT |(Se
JCRLA- [MANOJ
90799/ 04.11. GENE NAL at
S02a oz 115/20 KUMAR |- Order Dtd. 2024-04-15 APBEA |oe
17 RANA
L 5)
CRIMI |(Se
GCRLA- MANOJ
90801/ 04.11. GENE NAL  at
2091 lo2a 18/200 KUMAR |~ ' Order Dtd. 2024-04-15 ADBEA lem
2 RANA
L 3)
CRIMT |(Se
GCRLA- MANOJ
90832/ (04.11. GENE NAL at
2004 loaa 67/200 [KUMAR |~ Order Dtd. 2024-04-15 APBEA lem
3 RANA
L 3)
CRIMI |(Se
CRLA- |MANOJ
90836/ 04.11. GENE NAL  at
5024 024 116/20 KUMAR RAL Order Dtd. 2024-04-15 APPEA |INo—
05 RANA
L 7
CRIMT |(Se
JCRLA- [MANOJ
90840/ 04.11. GENE NAL at
5024 024 149/20 KUMAR RAL Order Dtd. 2024-04-15 AppEA [[No-
05 RANA
L 6)
CRIMT |(Se
CRLA- |MANOJ
90848/ (04.11. GENE NAL  at
Sooa oz 510/20 [KUMAR | > ' Order Dtd. 2024-04-15 APBEA |oe
06 RANA
L 8)
JCRLA- [MANOJ CRIMT |(se
38521/ 83411' 85/200 |[KUMAR giim Order Dtd. 2024-04-15  |NAL |at
8 RANA APPEA |No-
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| L 8)
CRIMI |(Se
JCRLA- MANOJ
90854/ (04.11. GENE NAL |at
o2a  loaa 87/200 KUMAR Order Dtd. 2024-04-15 ADPEA Moo
8 RANA
L 8)
CRIMI |(Se
CRLA- |ASIT
90856/ |04.11. GENE NAL at
5024 |o2a 684/20 KUMAR RAL Order Dtd. 2024-10-23 APPEA |No-
23 OTTA
L 9)
(Se
WP (C) - [BIJAYA
J0858/102 112 losoog [kumar  (SonE Order Dtd. 2024-10-29 o
2024 INAYAK o)
(Se
WP (C) - [BIJAYA
28512/ 83411‘ 25929/ [KUMAR giiE Order Dtd. 2024-10-29 ;z_
2024 INAYAK 5
(Se
CRLMC- KHUSBU
20877/ 104.11.2 |37 /5 |pANTGRA |CENE Order Dtd. 2024-10-22 at
2024 024 RAL No-
024 HT
9)
(Se
WP (C) - WRIT
90878/ 104.11.2 ) chc0/ s . DAsS CENE Order Dtd. 2024-11-12 BrRANC 2T
2024 024 RAL No-
2024 H-4
38)
CRIMI |(Se
JCRLA- MANOJ
90893/ (04.11. GENE NAL |at
Sona losa 89/200 KUMAR = Order Dtd. 2024-04-15 APPEA INoo
9 RANA
L 10)
CRIMI |(Se
JCRLA- MANOJ
90904/ (04.11. GENE NAL  |at
oma  lo2a 40/201 [KUMAR |~ Order Dtd. 2024-04-15 ADDEA oo
9 RANA
L 10)
CRIMI |(Se
JCRLA- MANOJ
90910/ (04.11. GENE NAL |at
5024 024 114/20 KUMAR RAL Order Dtd. 2024-04-15 APPEA |INo—
17 RANA
L 5)
CRIMI |(Se
JCRLA- MANOJ
90913/ (04.11. GENE NAL  |at
024 lo2a 64/201 [KUMRR =~ Order Dtd. 2024-04-15 APPEA oo
0 RANA
L 9)
CRIMI |(Se
JCRLA- MANOJ
90916/ (04.11. GENE NAL |at
Sona . losa 113/20 KUMAR = Order Dtd. 2024-04-15 ADDEA [Hem
17 RANA
L 5)
CRIMI |(Se
CRLA- |MANOJ
90925/ |04.11. GENE NAL at
5024 |o2a 40/200 KUMAR RAL Order Dtd. 2024-05-20 APPEA |No-
3 RANA
L 4)
90927/ /04.11.2 [wp(C) - |DEBASIS |GENE o WRIT |(Se
2024 (024 35434/ |[TRIPATH [RAL Order Dtd. 2024-04-26 BRANC |at
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2020 |[v H No-
(DIVI |102
STON )
BENCH
_l)
WRIT
BRANC | (Se
WP (C) - |DEBENDR H at
oL/ 0% 2 le397/2 - Order Dtd. 2024-03-20 | (DIVI No-
019 BEHERA SION (109
BENCH |)
-2)
TRPCRL (Se
90933/ (04.11.2 |- SEBENPR lgENg order Did. 2022-12-09  [BATL- |at
2024 (024 25/202 RAL : 1 No-
BEHERA
2 6)
WP (C) - |DEBENDR WRIT | (o€
So06/10% 1% lasaa/ . Order Dtd. 2024-10-28  |BRANC |>°
2024 BEHERA H-1 1)
CRIMI |(se
CRLA- |MANOJ
90939/ |04.11. GENE NAL at
S0ra . loa 60/201 [KUMAR | Order Dtd. 2024-04-15  [\B0 3%
9 RANA
L 6)
CRIMI |(Se
CRLA- |MANOJ
90941/ |04.11. GENE NAL at
Sooa lona 487/20 [KumAR > Order Dtd. 2024-04-15  [}20 9%
12 RANA
L 1)
CRIMI |(se
CRLA- |MANOJ
90943/ (04.11. GENE NAL |at
vona o 89/201 [KUMAR > Order Dtd. 2024-04-15  [\B0 3%
8 RANA
L 5)
CRIMI |(Se
CRLA- |MANOJ
90945/ |04.11. GENE NAL at
Sooa lona 521/20 KUMAR o Order Dtd. 2024-04-15  [1o0 8%
23 RANA
L 9)
CRIMI |(se
CRLA- |MANOJ
90947/ (04.11. GENE NAL |at
Sona loza 803/20 [KUMAR > Order Dtd. 2024-04-15  [\B0 3%
17 RANA
L 2)
CRIMT |(se
CRLA- |MANOJ
90949/ |04.11. GENE NAL at
2ooa . lona 794/20 [KuMAR > Order Dtd. 2024-04-15  [1o0 9%
17 RANA
L 2)
(Se
WP (C) - KRISHNA
28223/ 83411' 25752/ |CHANDRA EiiE Order Dtd. 2024-10-28 ;z_
2024  |SAHU
2)
CRLREV MAHENDR CRIMI |(Se
90955/ |04.11. - A KUMAR |GENE Judgement Dtd. 2024-10- |NAL at
2024 024 304/20 MOHAPAT |RAL 29 REVIS |No-
15 RA TON  |1)
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CRIMT |(Se
CRLA- |MANOJ
90958/ 104.11. GENE NAL at
5024 024 442 /20 KUMAR RAL Order Dtd. 2024-04-15 APPEA [No-
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